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did not make a distinction between Special Category and General Category States.
Therefore, as recommended by the 14th Finance Commission, Post Devolution Revenue
Deficit Grant is being provided to Andhra Pradesh.

Negligence on duty by security persons

1961. DR. ASHOK BAIJPAT: Will the Minister of HOME AFFAIRS be pleased to

state:

{a) whether Government is aware that most of the time security persons on duty
are busy with watching videos on their own smart mobile phone which leads to serious

negligence on duty;

(b)y if so, whether Government has any plan to avoid at least use of smart phone

while on vigilance duty; and
{cy if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
NITYANAND RAT): (a) to (¢) No such serious negligence on the part of Central Armed
Police Force (CAPFs)/Assam Rifles (AR) personnel has been reported. However,
mnstructions to restrict/discourage use of smart phone, while on active duty, have been
issued by CAPFs/AR.

Foreigners tribunals in Assam

1962, SHRIMATT VANDANA CHAVAN: Will the Minister of HOME AFFATRS be

pleased to state:

{a) number of Foreigners Tribunals (FTs) operational in Assam, along with

number of members in FTs, district-wise;

(b) number of additional FTs set up to handle appeals of those excluded from
NRC,

tl

{¢) number of matters referred to FTs as of February, 2020,

{d) number of persons declared as foreigners by FTs in last year and current

year, FT-wise;

{e) number of children declared as foreigners by FTs in last year and current

year,



